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•  SHORT TAKES

Mukherjee meets PM
KATHMANDU: Indian ambassador to Nepal,
Shiv Shankar Mukherjee met Prime Minister
Girija Prasad Koirala on Wednesday and the
two dwelled on the current situation in
Nepal, Tarai in particular. According to a
Baluwatar source, Mukherjee urged the
Prime Minister to resolve the Tarai issue
peacefully and also raised concern about the
law and order situation. “The Indian ambas-
sador reiterated that the Constituent Assem-
bly polls should be held on schedule,” said
the source. The PM assured Mukherjee that
the government was committed to hold polls
on November 22. The meeting lasted about
30 minutes. — HNS

200 feared dead in crash
SAO PAULO: Around 200 people, including
victims on the ground, are presumed dead in
the crash of a Brazilian airliner that skidded
into a petrol station on landing, a Sao Paulo
fire chief said. The TAM airline Airbus A320,
with 176 people on board, skidded off the
runway at Congonhas airport in Sao Paulo,
across a busy highway and rammed a petrol
station and another building yesterday, set-
ting off a huge blaze. The flames spread to
other nearby buildings, and parts of at least
one building collapsed amid multiple explo-
sions, a Brazilian broadcaster,  Globonews,
reported. Forty bodies have been recovered,
according to the state Ministry of Safety, and
numerous other casualties had been taken to
hospitals, local television reported. (Details
on Page 9)

A member of the Niigata Disaster Medical
Assistance Team attending on a boy at a
shelter in quake-hit Kashiwazaki on
Wednesday.
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CURRENCY UNIT BUYING (in Rs) SELLING (in Rs)

Indian Rs 100 160.00 160.15

Chinese Yuan 1 8.58 8.65

US Dollar 1 64.85 65.44

Euro 1 89.59 90.41

Pound Sterling 1 133.19 134.40

Japanese Yen 10 5.33 5.38
The foreign exchange rates are fixed by Nepal Rastra Bank
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Kathmandu, July 18

Cadres of the Maoist-aligned
Young Communist League
(YCL) have been making it
tough for the valley cops, who
are already under pressure to
perform due to the deteriorat-
ing law and order situation, by
poaching their informers.

Valley cops stumbled upon
this bitter truth when they re-
cently found that some of their
informers were not tipping
them off. “Later it turned out
that they had switched loyalties
to the YCL,” a police official at
the Metropolitan Police Crime
Division (MPCD) revealed to
The Himalayan Times. MPCD

officials say cops depend heavi-
ly on the informers. 

“We can’t get all the informa-
tion on our own because peo-
ple don’t open up before us,” an
official said. 

Informers are motivated by
several reasons. “Some of them
regularly provide information
about their business rivals,
whereas some tip us to exact re-
venge on their personal or fam-
ily foes,” a high-level police offi-
cial at the Narcotic Drug Con-
trol Law Enforcement Unit
(NDCLEU) said.

But few make a living out of
it. According to police officials,
many work for a specific case
and then go mum.

“The whole business is kept

under wraps. We don’t tell it to
anyone, not even to our imme-
diate bosses,” inspector Jiban
Shrestha at the MPCD said. 

Police officials admit that
many informers are petty crim-
inals. “We convince them to
work as informers,” DSP Bikash
Khanal at the NDCLEU said.
Often the cops pay them from
their own pockets. 

The police have no clear poli-
cy about paying informers. The
Police Headquarters allocates
very little for offices like MPCD
and NDCLEU under the differ-
ent heads and the office pro-
vides cash to informers in case
of big seizure or when they help
net a big fish. SSP Kuber Rana at
the NDCLEU admits that they

receive some cash from the
headquarters under “pro-
gramme budget”.  

Rana, however, says all of that
is not supposed to be spent on
informers, as nobody knows
how many of them are working
under a police office. “We have
to spend part of that money for
training the cops and building
their capacity,” he added.

When asked why YCL was
poaching police informers,
YCL’s Kathmandu district presi-
dent Jwala said, “Not only the
informers, 70  per cent  of junior
police officials are ready to join
us. However, we have to be on
our toes to ensure that inform-
ers don’t leak our information
to the state.”

Police informers switching loyalties to YCL
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Kathmandu, July 18

The Parliament today unan-
imously passed the Right to
Information Bill, 2006 thus
meeting the long-standing
demands for a law ensuring
that a  Nepali citizen seek-
ing any information from
government bodies can
have it after following a due
process of law.

Now  anyone seeking any
information from the gov-
ernment offices is eligible to
get  it 15 days  after submit-
ting an application.

“This has put an end to
the government’s mysteri-
ous way of working” ,” Min-
ister for Information and
Communication Krishna
Bahadur Mahara told  Par-
liament today. Mahara, who
is also the government
spokesperson, emphasised
that this would ensure
transparency in all the gov-
ernment bodies. MP Bal Ba-
hadur Rai today tabled the
bill in  parliament. 

The bill was passed  with
a view to making  the gov-
ernment’s acts transparent
in keeping with a democrat-
ic system. 

Most of the Parliamentar-
ians today termed this as
“great achievement”. Now
departmental action will be
taken against any official,
who sits on information
even after it is sought; he or
she may even be  fined up to
Rs  25, 000.

The new law, which will
go into force once the
Speaker Subash Chandra
Nemwang authenticates it
in due course, however,

does not allow disseminat-
ing information that poses
threat to the sovereignty
and integrity of the country,
national security, public se-
curity, or any information
that might pose a threat to
international relations.

It also states that it is not
necessary to provide infor-
mation to anyone if such in-
formation might affect the
economic condition, busi-
ness and monetary issue of
the nation, and the protec-
tion of intellectual property
rights and business. It also
restricts dissemination of
information if that informa-
tion affects relations be-
tween several castes and
tribes 

An independent National
Information Commission
will be set up to ensure pro-
tection, consolidation and
flow of information. This
commission will have a
chief commissioner and
two commissioners. 

Also today, Parliament
unanimously passed the
Human Trafficking Bill
2006. This will ensure 20
years’ jail sentence and a
fine of Rs 100,000 to a cul-
prit of human trafficking. 

Clause 15 of the bill states
that those found  forcing
anyone into  prostitution
can be sentenced to 10 to 15
years, and fined Rs 50,000 to
Rs 100,000. 

Meanwhile, the Speaker
announced disqualification
of  MP Netra Lal Shrestha
(currently in the US) of the
Rastriya Prajatantra Party
.This action was taken
against him for  for his con-
tinued absence. 

Information
Bill gets
House nod Himalayan News Service

Siraha, July 18

Cadres of the Janatantrik Tarai
Mukti Morcha (Jwala Singh) to-
day slit the throat of Ramhari
Pokhrel, the secretary of Targena
Govindpur VDC in Siraha, whom
they had abducted along with
two persons — a civilian and one
schoolteacher on Sunday
evening.

Biratnagar-1 native Pokhrel
was butchered with a khukuri at 4
am at Jhitki in Bastipur VDC, said
JTMM-J sources. Police recovered
his body from the bank of Surrey
Khola, 500 metres from Khapan-
gitole in Targena Govindpur-4. 

JTMM-J district in-charge
Toofan Singh Bidrohi said
Pokhrel was killed by a JTMM-J
squad led by platoon comman-
der Rajendra Singh for not paying
tax to the “Tarai Government”.

JTMM-J cadres had also ac-
cused local school headmaster
Govind Kumar Karki, a resident
of Lahan-5, and a civilian Bed
Prakash Sapkota of Lahan-6 of
not paying tax to the “Tarai Gov-
ernment” and abducted them
from near Mutni Khola of Targe-
na Govindpur VDC. The two are
still in JTMM-J custody.

Meanwhile, the District 
Development Committee Work-
ers’ Union, VDC Secretaries’
Rights Protection Committee,
INSEC and human rights 
organsations of Siraha, in a joint
statement, condemned the mur-
der and called for action against
the JTMM-J.

Chief District Officer Bal Krish-
na Panthi told this daily that
Armed Police Force and civil po-
lice have been deployed in the
area where the murder took
place. Urging the JTMM-J to stop
the senseless killing of govern-
ment employees, Panthi said ful-
filment of the JTMM-J’s demands
was impossible if it did not give
up abduction and killings and
come to the dialogue table.

JTMM-J
butchers
VDC secy
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Kathmandu, July 18

Nepali Congress (NC) and
NC (D) inched closer to
unification today with NC
(D) President Sher Bahadur
Deuba expressing confi-
dence that the parties could
come together very soon.

The talks which took
place today will resume to-
morrow.

Deuba said this following
a meeting with NC Presi-
dent and Prime Minister
Girija Prasad Koirala in the
evening. The meeting  last-
ed 90 minutes.

“We have discussed  the
issues involved. Unification
will happen. But things

could not be fully settled
since the task force is in
Chitwan,” Deuba told re-
porters after the  meeting.

NC leader Dr Shekhar
Koirala, told this daily that
the talks “are going on for
unification and were going
towards a positive direc-
tion.’

“The meeting  will re-
sume tomorrow to finetune
the formula,” Dr Koirala
said .

Both the leaders will hold
talks fter conferring with the
task force members tomor-
row and give final shape to
the formula. The bone of
contention is who all
should be the office- bear-
ers of the unified outfit.

NC,NC (D) merger soon
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Sajani Shakya, the erstwhile Kumari of Bhaktapur, who returned to Kathmandu after a trip
to the US to promote a documentary on living goddesses is seen with her relatives at 
Tribhuwan International Airport on  Wednesday.


